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riw 13(2) riw 13(1)(d) of P.C.
CBI Vs. P Ais &g ri{ )o Act, 1988

01.09.2020

- Matter is taken up today and the proceedings are
l.lctar.l through Video Conferencing (Cisco webex) as per
directions of Hon'ble High Court issued vide Circular
NO.522/RG/DHC/2020 dated 15.08.2020 in view of the pandemic

Sh. Navin Giri, Ld. PP for CBI.

Sh. Amrit Singh Rathore, Ld. Counsel for accused

no. 10, Ashughosh Kumar Nirmal.

Sh. Abhinandan Gautam and Sh. Bahul Kalra, Ld. Counsels
for accused no. 1, Pawan Arya, and accused no. 5, Shiv

Kumar Verma.

Notice be issued to counsels for accused 2, Sukanta
andra Rout , accused no. 3, Raj Kumar Karanwal, accused no. 4

sh Kumar Karanwal, accused no. 6, Chakradhar Muduli, accused
. ‘Sharma, accused no. 8, AR.K.Prasad, accused no. 9,
.' - ' accused no. 1 Vivek Aggarwal and accused no.
. ,, . ted by AR Manish Kumar Karanwal through whats
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